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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD
. . o 0.A.NOL1336 of 1993, |
Betwoan : : ~//1 ) _ Dated: 21.10,1993, (//
1s. G.Bharat kumar, e
2e J.Hanumantha Rao, L ‘
3. Je Chanded Shakar Rao. . ese. Applicants
And

1¢ Tha Senior 5uperxntendent of Post Offices, Hyderabad City Divis-
~ ion, Abida, Hyderabad=1, —
» 24 The Stperintendent of Post Uffzces, Ragahmundry DLUISLOH, East
- Godavari District-01. — - p .

3. The Director Genaral Department of Posts, Dak Bhavan, Sansad
Marg, Neuw Delh1-1./f -

eese . -Raepcndants /A
ri, Krishna Devan -

Counsel for tha Applicants s S
¢ Sri. N.R.Davanaj, Sr., CGSC.

Counssl for the Respondents

~

‘corAm; T | N - N
, . Hon'ble Mr, Justice V.Neeladri Rag, cha Chalrman//‘
Hon'ble Mr. R.Ranga Rajan, Administrative Member
The Tribunal-mada the following order:- - - .
| By letter No,16-18/90-pAP{PT.), dated 18.40.1993, of
Department of Posts, New Delhi, the applicants are entitled to DA
as prayed'éor.

!

Hence, no further order is necsé@ary except to direct the
payment of - the same within six months from the data of racelpt of
this ordar.

/

OsRs is orderad accbrdiﬁgly.,/’

.R;Q;Str;r(ﬂu t ;3{21

Copy ‘to:-
1. The Senior Superzntendant of Post Offices, Hyderabad City Division,
.. Abids, Hyderabad=1,-7
2+ The Supsrintendent of Post O0ffices, Rajahmundry DlVlSan, East
-Godavari District, A.P.=101. »
3, The Director General Department of Posts, Dak Bhauan, Sangad Marg,
y New Delhi=1, — 1 _—
4+ - One copy to Srig Krishna Devan, advocate, CAT, Hyd.

5. One copy to Sri. N.R.Devaraj, Sr. CGSC, CAT, Hyd.
"6+ One spare copy.,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERLBAD BENCH AT HYDERABAD

-

THE HON'ELE MR.JUSTICE V.NEELADRI KAO
. - ;mecmummN
. LND
Ry o Pger
THE HEN'BLE MR. RIWL .MEWBER(A)

AND

THE HON'*BLE MR.T| CMANERASEKLAR REDDY
MEMBER( JULL)

. AND
THE HON'BLE MR,P JT.TIRUVENGADAM:M(&)

= o L
Dated: 2’2/ / -1993

BRDER/ JUDGMENTs—

MubiefRodo/CoboNO.

~i-n.;\
: i336¢/93
OAa.No,

- LA No, (WP, )

cAdnitted and Interim dlrectlons
isgued :

v

-

Al llowed,

&f//fﬁéggéed of with directions

Dimissed

EﬁS;Sbsed as withdrawn
Désmissed forﬂdefault.
RejeCted/drdereda

No-orTder as to costs. Q}
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